
NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DETHI

c. P. NO. 101(ND)14
CA. NO.

CORAM:

PRESENT: SH. R.VARDHARA,AN SH. M.K. HANJUM
HON',BLE MEMBER (J) HON'BrE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE I{EARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 30.09.20T6

NAME OF THE COMPANY: M/s Sh. Jasmohan Singh V/s. M/s. M.S, Koldhold Industries
Ltd. & ors.

SECTION OF THE COMPANIES ACT: 3971398

S.NO. NAME DESIGNATION REPRESENTATION SIGNATUR
i' vr'Joui4 p611 hvpTA tbv ' ,f&rJr^-^ J,--l 5lo-

ORDER

Learned counsel for the petitioner is present. None for the respondents. List on 0s.10.2010 forthe appearance of the respondents and for further proceedings.
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tVfaXaral Xristran Hanlura)
Member (Judicial)

Member (fudicial)


